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Setting up of Water Power Project in
Chachali Falls Area of Van Sagar Pro-
ject of M. P.

3767. SHRI MARTAND SINGH OF
REWA : Will the Minister of IRRIGATION
and POWER be pleased to state :

(a) whether there is any proposal under the
consideration of Government to set up a
Water Power Project in the ‘Chachai Falls’
area of Van Sagar Project of Madhya Pradesh
in the near future;

(b) whether the Government of Madhya
Pradesh have approached the Central
Government in this respect; and

(c) if so, the reaction of the
Government thereto ?

Central

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VERMA) :
(a) to (c). Government of Madhya Pradesh
have submitted a proposal which provides for
a power station in Tons Valley down stream
of “Chachai falls” under the Van Sagar Pro-
ject. The Government of Uttar Pradesh
and Bihar had objected to the Van Sagar
Scheme as proposed by Government of
Madhya Pradesh. Efforts continue to be
made to evolve proposals acceptable to the
three States and it is hoped that the States
will arrive at a settlemed. in the near future.





